
Mr. Speaker: What does he want?

Shri Hari Vishnu Kamath: I would 
request you to see to it, if you want 
to excuse that the reputation of this 
Parliament is not tarnished, that at 
least some of the half-finished busi­
ness is put through before the House 
•comes to a close.
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Memorandum and Articles of Asso­
ciation of the Bharat A luminium 
Company Private Ltd.
The Minister of Steel and Mines 

(Shri Sanjiya Reddy): I beg to lay
on the Table a copy of Memorandum 
and Articles of Association of the 
Bharat Aluminium Company Private 
Limited. [Placed in Library. See No. 
LT-5358/G5].
Notification under Kerala A gricul­

turists Loans Act etc.
The Deputy Minister in the Minis­

try of Fo d and Agriculture (Shri 
Shahnawaz Khan): On behalf of
Shri C. Subramaniam I beg to lay on 
the Table:—

(1) a copy each of the following 
Notifications making certain 
amendments to the Kerala 
State Agricultural Loan Rules, 
under sub-section (2) of sec­
tion 10 of the Kerala Agricul­
turists Loans Act, 1961, read 
with clause (c) (iv) of the 
Proclamation dated the 24th 
March. 1965, issued by the 

f Vice-President discharging the

'
functions of the President, in 
relation to the State of
Kerala: —

(i) S.RO. No. 63/64 published 
in Kerala Gazette dated the 
17th March, 1964.

(ii) S.R.O. No. 209/64 published 
in Kerala Gazette dated the 
7th July, 1964.

(iii) S.RO. No. 210/64 published 
in Kerala Gazette dated the 
7th July, 1964.

(iv) S.RO. No. 226/64 published 
in Kerala Gazette dated the 
28th July, 1964.

(v) S.R.O. No. 297/64 published 
in Kerala Gazette dated the 
29th September, 1964.

(vi) S.R.O. No. 398/64 published 
in Kerala Gazette dated the 
15th December 1964,

(vii) S.R.O. No. 120/65 published 
in Kerala Gazette dated the 
30th March, 1965.

(viii) S.R.O. No. 194/65 published 
in Kerala Gazette dated the 
11th May, 1965.

(ix) S.R.O. No. 227/65 published 
in Kerala Gazette dated the 
1st June, 1965.

(Placed in Library. See No. LT- 
5359/65].

(2) a copy of Notification No. 
G.O.M.S. 422/Agri/fi5 publish­
ed in Kerala Gazette dated the 
10th August, 1965, making 
certain amendments to the 
Special I.*oan Rules for deve­
lopment of Rubber Plantation, 
1961, under sub-section (2) of 
section 10 of the Kerala Agri­
culturists Loans Act, 1961, 
read with clause (c) (iv) of 
the Proclamation dated the 
24th March, 1965. issued by 
the Vice-President discharg­
ing the functions of the Pre-
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